
13        Papers Laid [9 JAN 1991] on the Table. 14  

 
Report of the Comptroller and Auditor 

General of India [Union Government—No. 
2 (Commercial) of 1990] on Mishra Dhatu 

Nigam Limited. 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI LALIT 
VIJAY SINGH); I lay on the Table, under 
clause (1) of article 151 of the Constitution, a 
copy (in English and Hindi) of the Report of 
the Comptroller and Auditor General of India 
[Union Government—No. 2 (Commercial) of 
1990] on Mishra Dhatu Nigam Limited. 

[Placed in Library. See No. LT-1966/91] 

Statement     indicating the  results  of market 
loans floated in   August   and November, 

1990. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE AND THE 
DEPUTY MINISTER IN THE MINISTRY 
OF EXTERNAL AFFAIRS (SHRI 
DIGVIJAY SINGH): I lay on the Table a 
statement (in English and Hindi) indicating 
the results of market loans floated in August 
and November,  1990. 

[Placed in Library. See No. LT-1969/91] 

I. Report and Accounts (1989-90) of 
the Hindustan Antibiotics Limit 
ed,  Pimpri and related papers. 

II. Report and Accounts (1989 90) of 
the Indian Drugs and Pharmaceu 
ticals Limited, Gurgaon and rela 
ted  papers. — 

III. Report and Accounts (1989-90) of the 
Smith Stanistreet Pharmaceuticals 
Limited, Calcutta and reafed papers 

IV. Report and Accounts (1989-90) of the 
Bengal Immunity Limited, Calcutta 
and related papers 



15       Reports of the [RAJYA SABHA] Welfare of 16 
Committee on the SC and ST  

 

SHRI V. NARAYANASAMY (Pon- 
dicherry) : Madam Vice-Chairman, day 
before yesterday, honourable Members 
of Tamil Nadu and Pondicherry rais 
ed an issue _____ 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): Will you please 
wait for a minute? 

SHRI V. NARAYANSAMY; I will take 
one minute only. 

THE VICE-CHAIRMAN (SHRI-MAT 
JAYANTHI NATARAJAN): On-minute. I 
have not yet fininshed the business. We will 
finish this business first.   Then I will call 
you. 

REPORTS OF THE COMWTTEE ON 
THE WELFARE OF SCHEDULED 

CASTES AND SCHEDULED TRIBES 

SHRI N. E. BALARAM (Kerala): Madam, 
I beg to lay on the Table a copy each (in 
English and Hindi) of the  following  papers: 
— 

(i) Third Report of the committee on the 
Welfare of Scheduled Castes and 
Scheduled Tribes on action taken by 
Government on the recommendations 
contained in their Forty-seventh Report 
(Eighth Lok Sabha) on Reservation for and 
employment of Scheduled Castes and 
Scheduled Tribes in Eastern railway. 


